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Occupation of Central Government 
premises near Gole Post Office, New 

Delhi

104. SHRI MUKHTIAR SINGH 
M ALIK : W ill the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state: " ‘ 1

(a) whether Shri ©hirendra Brah- 
machari had been occupying some 
Central Government premises oppo­
site Gole Post Office in New Delhi, if 
so, since when;

(b) whether any rent is being paid 
to  Government for the premises occu­
pied by him; and

(c) the particulars of the rent paid?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAJCHT): (a) *0 (c ). Vishwayatan 
Yogashram, of which Shri Dhireri- 
dra Brahmachari was a Managing 
Trustee, was allotted chummeries 
opposite Gole Post Office on payment 
of rent at Rs. 2397/- per month since 
6th March, 1969. On the 25th August, 
1969, sanction was accorded for allot­
ment of the land underneath the 
chummeries to Vishwayatan Yoga- 
shram. The structures were sold on 
piayment of depreciated cost of 
Rs, 62,674/-. The rent paid for the 
chummeries was adjustable against 
this amount. The structures were to 
be  demolished within a specified 
period. T h e Yogaishram authorities 
paid the depreciated cost and demo­
lished the structures, barring two 
kitchens, w ith in  the specified period.

On 16th Septeiriber, 1970, sanction 
was accorded for allotment of ai» 
additional extent of land measuring 
1053 sq. yds. in the vicinity of the 
land already allotted to the Vishwa­
yatan Yogashram.

Examination system in Schools and 
Colleges

105. SHRI BASHIR AHMED: 
Will the Minister of EDUCATION. 
SOCIAL WELFARE AND CULTURE 
be pleased to state whether Govern­
ment propose to take any action to 
scrutinize and change the existing 
examination system in the Schools 
and Colleges?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTUBfi 
(DR. PRATAP CHANDRA CHUN- 
DER): Yes, Sir. Government have 
already initiated action on the basis 
of a report on examinations prepared 
by a Committee set up by the Central 
Advisory Board of Education, which 
is headed by the Union Minister for 
Education and has as members Minis­
ters of Education of State Govern-




